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reserved for the smallecdle ndustrial
sector, then also it is put up.

Shet Ddrajit Gupls: My question
is with reference fo thls.

Shri Hem Barus: If you ook into
part (b) of the original questlon, you

will see, Sir, that Shri Hanerjee's
question arises out of this.

Mr. Speaker: If he answers, [ have

no chjection He has already answered
it the Rajya Sabha, he can say that

Shri F. A. Abmed: So fgr as pa-t
{b) of the question is conperned. what
15 required 1s, the name of the six new
industries which have been put on the
banned list, and the names of the other
industries which have been put on the
banned list are also inclyded, 1 have
placed the entire lst, covering both
the items
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Drought Relief Loams to N.CD.C.
Employees
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SNQ. 25. Biari P. B. Ghosh:
Shri Valmiki Choudhsry :
8hrl Kartik Oraon -
Shei Yamusa Prasad
Mandal:

Will the Minister of Steel, Mines and
Metals be pleated to tate:

(a) whether drought relief loans bave

been paid to the of the
National Coal Development (Corporation,
Ranchi;
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(e} it so, by when?

The Minister of Steel, Mings and
Metals (Dr. Chenus Reddy) : (a) Not
yet, Sir.

(b) and (c) Yes, Bir At an early
date in the flelds, and as soon as pos-
aible after normalcy iz reglored ui the
headquarter of the Corporation.

S8hri P. K. Ghosh: It would have
been possible to persuade the employees
in the headquarters to end the pen
down strike on the assurance that
drought.rehef loan would be given to
them as soon as normalcy 1s restored,
but the management on the 23rd June,
under instruchions from the Minister
himself, issued notice of termination of
the services of five of the «mployeres
of the Gidi collieries who are members
of the association, therefore the agita-
tion in the headquarters also aggravated
in the Gidi collieries, the strike started
on 27th June. 1867 In the circums-
tances, I would like to know whether
the Mimster would withdraw the termi-
nation of the notice, or at least keep
this notice n abeysnce in order to
restore normalcy there

Dr. Chenna Reddy: The jnestion of
dismissal or removal of the workers
from the Gidi colllery has not been
brought to the Mimistry's notice neor
any decision was taken it the Minis-
ter's level It has however been re-
ported that flve workers’ case is pen-
ding Some proceedings against them
are pending for the last several months,
and action has been taken, and on that
1ssue, the NCOEA and the management
have been negatiating and they wanied

formation of the House, I may sey this:
as the House is agitatad over {his, and
as things are not very good in the
NCDC, and the affeirs are Dot VeRY
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placed on the Table of the House

Bhri Hom Barua : On a point of order.
I just wanted a direction from you.
This was very widely reported in the
papers.- When this matter was brought
to the notice of the Hon. Minister,—
it was brought to his notice by the Hon
Member of this House himself—

Mr. Speaker : That has nothing to do
with this

Bhri Hem Barua: Wil you kindly
instruct the Mimster not to insult any
Member of this House”

Shri D. C. Sharma : It should not be
done on the floor of the House
(Interruption)

8Shri P. K. Ghosh: When represen-
tatives of the union came down to
Delbi and wanted to hand over to the
Minister g representation in connection
with the implementation of the assu-
rance given in the past, the Minister,
instead of giving them a patient hear-
ing, misbehaved. (Interruption).

Shri Hem Barua: Sir, my pomnt of
order arises there
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bers of {he House. If you do nut pro-
tect us, who will protect us?

Mr. Speaker: Let us hear the reply
first.

Dr. Chenna Reddy: The Hon Mem-
ber said that when the labour organi-
sation’s representatives came and saw
me, I did not give them a patient
hearing. It was sometme in May
when some of the representatives came
and the whole point was discussed.
They wanted to insist that they should
be the

and allow them to mgn or talk on be-
half of those employees About gning
into details, the Board has gone into
it and one of the points considered
by the Board was the drought advarce
to be given to them Out of 52 de-
mands, about or 17 have been con-
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Mr Bpeaker: Mr Banstjes Dr. Chenna Reddy " This
cbvicusly to the dismissal of

Shri 8 M Bamerjeo: If they have
compromised, it 18 all right
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Speaker Tbe hon
asked whether status quo would be
maintained
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Qo #Ye Mo Ko Lo Y a<w ¥ g §
s @ oty i GTER T
& 3w ovft o § Wi ag W T
Lol TR P om A
afd kg dwT  Twarawt W
sqdle s A frdard gt 2
E0F ¥ Iy ¥ 99 9 wHa w@v
vt arrd v agd o
e Bew ¥ N 7 v Y § IT w10
fearr o T € 1

Shri Indrafit Gapla: In his ori
reply the hon Minister has stated
the situation was returning to
and that very few employees are
on strike. That is what
think May I ask him wl
not a fact that the employees ot
Drilbng and Geological Di
NCDC, who are not on sirike

%r.'
-elpt
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a day or two ago served
notice on the authorities
propose to go on strike on
question of victimisation and
of service?

Dr. Chenns

tel
Ege

|

The original

bonus for 1965 and Preceding years
That is a different case The reports
were that the number of workers that
are on strike and rcreating gherao znd
other things has considerably reduced.
That is what 1 meant Regarding the
Hon Member's reference to Gidl Col-
liery of which five employees have been
dismissed, 1 have explained in detail
What further developments are taking

Mr Speaker: Earlier be answered
about the other things also.



Dr. Reddy : I am not aware
ol "y W-n ¢

Shri Tridib Kumar Chandhari: The
hon '

|
|

Dr. Chenng Reddy: The terms of
reference are under preparation and
we are proposing tc make them as
comprehensive as possible But I would
like to state, with your permission, one
thing and that is that labour relations
in this undertaking are not anything
different or isolated from what labour
relations we have in all the other pub-
lic sector undertakings So, that is &
general question
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Abrabam : The Hon
Minster has stated that the majorrty
of workers have returned to duty May
I know from the Minister the number
of workers now on strike and the num-
ber of workers who are on hunger
strike?

Dr. Chenna Reddy:
those figures
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economy
all other things and also the point rais-
ed by the hon Member about the
labour-management relationship and
we will try to implement them as far
as possible

Wt wat wm @ fafee
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Mo werr AT €F wEHA T KO
§97, TAQ ® wRT Ay o T § AW
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<aT &y amd 47, ofeen Ao
IELRT 9T g5
Shri 8. M. Banperjee: And you em-

ploy goomdas  (Interruptions) l.et
there be an enquiry about it.

Mr. Speaker: Order, order

Bhri P. K. Ghosh. Instead of he him-
sel? going deep into the matter, he 18
bewng guided by the reports given to
him by the officials

WRITTEN ANSWERS TO
QUESTIONS
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Diesel Traetion

*999 Shri Jyotirmoy Basu
Shri Umanath-
Shri B, K. Modsk:
Shri Bhagaban Des:
Shri P. Gopalan:
Shri C. K. Chakrapani:

Will the Minister of Railways be
pleased to state

(a) the cost of Diesel traction as
compared to the Bteam traction,

{b) the reasons for switching over
to the Diese} traction,

(c) whether Diesel fuel 15 wholly
produced in this country, if not, the
percentage imported last year, and

(d) whether any representation has
been received from the Ministry of





